FORM G (Date Extended - 3)
INVITATION FOR EXPRESSION OF INTEREST FOR

INDORE DEWAS TOLLWAYS LIMITED OPERATING
AS TOLL ROAD ON NH-3 FROM KM 577.55 TO KM 610.00 AND

KM 0.000 TO 12.600 (APPROX LENDGTH 45.05KM) IN THE STATE OF MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

1. Name of the corporate debtor along
with PAN & CIN/ LLP No.

RELEVANT PARTICULARS

Indore Dewas Tollways Ltd
AACCI3561R
U45200TG2010PLC068238

2. | Address of the registered office

6-3-1090, B-1, TSR Towers Rajbhavan Road,
Somajiguda, Hyderabad Telangana - 500082

3. |URL of website

-NA-

4. | Details of place where majority of fixed
assets are located

Six laning of toll road on section NH-3 from Km
577.55 to Km 610.00 and Km 0.000 to 12.600
(approx. length 45.05 km) in the state of Madhya
Pradesh under concession agreement with
National High Authority of India.

5. |Installed capacity of main products/services | -NA-

6. | Quantity and value of main products/ -NA-
services sold in last financial year

7. | Number of employees/ workmen -NA-

_ | Further details including last available

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details can be sought from
ip.indoredewastollwayslimited@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL.:

Details can be sought from
ip.indoredewastollwayslimited@gmail.com

10. | Last date for receipt of expression of interest

29th January 2024 (original)

22nd February 2024 (Extended 1)
30th April 2024 (Extended 2)
12thAugust 2024 (Extended 3)

11. | Date of issue of provisional list of
prospective resolution applicants

8th February 2024 (original)
3rd March 2024 (Extended 1)
10thMay 2024 (Extended 2)
16thAugust 2024 (Extended 3)

Interest

12| Last date for submission of objections to 13th February 2024 (original)
provisional list 8th March 2024 (Extended 1)
15th May 2024 (Extended 2)
21st August 2024 (Extended 3)
13.| Process email id to submit Expression of ip.indoredewastollwayslimited@gmail.com

Date: 02.08.2024
Place: Hyderabad

Sd/-
Madhu Sudhanarao Mallipaddi

Resolutional Professional for Indore Dewas Tollways Limited
Regn No.IBBI / IPA -001 / IP-P-02633 / 2022 — 2023 / 14081

502, H.No. 8-3-966/16, KOR Residency,
Nagarjuna Nagar, Srinagar Colony,

Behind State Bank of India, Hyderabad —500073
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- Sidda’s resolve to take BJP
head -on follows Rahul meet

suing summons to the II\'T

bmimuudl'm Fl

: meeting of the couneil
: %ol ministersvas led by
g iy UM DE Shivakumar.
SCM Siddnramainh, though,
il not attend. Showing |ts
fintent o play bardball with
fthe povernow (e cour
sministers, fed by Shi
F ccided toadvise Gehiot
raw the show-cause
E reject the potition
that sought his sanction to
rprosscite Siddaramaish

won the same page belore e

The gowamoron July 16 issued a
Show-cawse notice over the Muda
stamto Sddarama@h.

He s still awaiting his rep'y

ol gro

added, Some legal experts,
thaugh, mmphasised that ro-
signation was not mandato-
v "o resign or not toresign
smore of @ moral considera-
tion. Thare is no law that
speeifies the requircment of
resignation of the CMin the
ovant of prosecution sane
T1on WKR"].lH‘ h'IJTI saldl & con-

|egaland political
et the BJI’JlJibI

crayata to pm:-.lnrH n( M's
:e:mmuun

“The show-canse notice
w the CM is gross: miswse of
cthe constimational office of
spovernor and politically mo-
lvated,” Shivakiimnarsaklak
stor the meeting. “Tt is & con-
soerted offort (o desiobilise
e govt, elected with a ma.
jority of 13 scats, The gover
‘now has not fallowed due pro-
-eodure, Ha should have acted
-only on the
oonneil of

ahout §0pagos. Hodxdnot ap
Py his mind to the facts of
thecassor consider the mate-
allable on recond”
said Shivakumar

O July 26 the governor
hard

iddammainh ever
the Mods scam. He 1s still
owaiting his rophy

Advecate and antbgrait
ivist TT Abraham sa

Ibet\..icl-mu exzise soam. For
mer CMBS Yedivurappa also
centinned to be in office da-
splie Gaclng prosecution us-
der the Cormption Act in

Siddaramaiah may also
have the legal optivn te ques-
tlon the Zovernor’s declsion
to eanction prosecution and
ek IS quashing
will (miinurh to

the  governor i
prosemifion under Preaven-
tion of Corruption Act, he
“will immediately have toap-
prooch  the magistrate’s
court andseek dirsctions for
the police or Lekapukts to

tieswill LN'[\ hie heat
and press for hi
tion.” Following discussions
with Congress high com-

Tagore: Paper
leakage outside,
water leakage inside

» Continued from PL

toriat said keaping in

view the concept of
“Creen Parlisment”, glass
lumes have been provided
sl parts of the
cluding the b
abundant nati-
eonbd bo utilised
o day work ol the
Pariiament. "During the
heavy rain on Wednesday,
the adhesive ma-
tecial u
the glass domes
wver the lobby of
the bullding was
shightly die
placed, causing
minor leakage of

r l he Lok Sabha ssere-

rective measures
were fakon i

tsar pommittes, § ding
MDs from all parties fo in
spect the building thor-
oughly” tofinid the cavse of
leakis, evaluate the design
and matarisls, and recom-
menid repaics,

Sorees said |
betwesn
a thin erack, it
gotz ¢ eroded or dam-
aged by extreme westher,
enough for water to pass
ihrough. Referring Lo vid-
aos of waterlogging
particularly near
new Ruilding’s Ma-
kar Dwar the Lok
Sabha - sgcretariat
aid the accumulat-
ed waier “also got
drained cut guick-

BEn

"PROplE: areasking if

and therealler, no far
leakage of water has been
neticed.

Fartiar posting the roof
lenk video, Togore said,
“Paper leakage outside,
wator leaksge inside. The
recent water l2akage inthe

fak his discre aliledd.

“The spesd with which Raj
{Dhoven sent the show-ca
moviee 10 the CM a few
‘hours after the petition was

register an FIR and vestl-
seam”. Abraham
petitioned the governor
an July 26 seeking his sane-
tion to prosccute Siddarn

Ailed shows the governor  matah,
sdid nat even read the petition Alternatively the ecourt
1 deqail contalns  may divectly start tolal by ls-

Partiament lobby used by
the Preshdent 4
nrgend weaths 5
issues in the new building,
just a year afier comphe-
tion, *

In the adiournment mo-
tion, the Congress MP pro-
posed forming & “speclal-

cdlv rmchcd on tnlnr'r-. B
hear-om,
Launching o seathing at-
50

the water dripping from ov-
ey new ool consiracted
nnder the BJF govtics part
of their thoughtout de
simm.”

Shiv Scna (UBT} MP Pri-
vanla Chaturyed), duringa
discussion in Hajyn Sabho
sall the Wednesday rain-
shows how well the minis-
[ qualup.tmlu.:bul al:
doing.
aterin the dey, anether
videoof waterdogaing inthe
new bmilding also surfaced.
Sources saidii was anold in-
cilent cansed by a pipe
burst

Manipur peace talks: Two ethnic

grps will meet again after Aug15

to fcilitate controlled and
eoordinated moremeont. The
Ui shles will meet again al
ter Aupust 15, the meeting
e el
Hours earlier, Ma-
nipur CMBircn Singh
informed the mon-
spon session of the
state assembly that
govt iz working hard
towarlds peoce (alks
'|n|l nmsnl dis

‘b Continuedfram P1
& heslgningol theagree-
£ I mant. though confinad
E o oo district oo
smarks the first step trowans
frosoiving the ongeing con-
flict between the two com-
‘munitiesand for furtherdin-
Hoyue and reconciiiation ef-
cforts, with the ultimate geal
K lasting peace
in the traublad
nofficial azsociated
e peace process said
Tha agroement said both
sldes would cooperate with
all the security forces oper-
il Jiribam and agresd

ribomdistrict. I[U]‘mdnddcd
thal  an  announcement
wouldbe madesoon.

The reconciliatlon meet-

(1§ Funjab State Fower Corporation Limited

4 Rogd. Offica : PEPCL Hoad Offico, The Mall, Patiala-147001
1 |Corporate Identity Number : L48108PB20105GC0IIE12)
1 Website | www.pspelin, Contact No. 0164-27 5644

Dy, Chisf Engroer C&| Cirde, ORM, CHTT, Labro Mehabibol il
E-Tanuier for e work of:
4! | Tender Enquiry No. 370/GHTP/Dy.CE/CE&IFS3S/ANCITS
E Datoc 3110724624
Rowtire, Broskdosn, Peordodical / Proventve Maintorance and
shuldown of C8 Ecuk T Fstailed in
F5ES, ASLD, Loca FLC systams, Local Gauges, H2 PNl Ash Vi
Fpcovary Systern elc. o1 Slage-1 (26210 M) & Slixge-2 (2090 W)
Gwni Hargobind Tharmal Fant Lehre Mohabbat, Distt Sahinda
[Pustiais], 28 pes detiais given n ihe larcler specificalions for a peried of
nna paar

Manipur
gatoway

western part of
and iz the weator

ingwasheldata CRFF LmurJ
centre ot Dayopur n

char in Assam’s Cacl nelgh-
triet on TF riet of
dislrict e

ely unaffected

by the largescale violence
since Ma st vear Lntil
oar, whon a 50
vear-ald DIG]TEI farmer, $01-
bam Sarathumar  Singh,
wentinlssing,

Last month, a CRPF ja-
wan was killed and ihree
ﬂthl’ security personnelin-
nred when suspocted mili
tancs ambushed & Joint pa-
trol party with iI1" gfate po-
Hoe I diribam dIstrict rw

The meeting was
held between repre-

atives af the
dand  Hmar
eommunitiesof.]
st Representia-
F ribal commu-
itg, Thadou and
M]I(} of J]T]D’\]T tistrict
alspattended.
Jiribamdiserict is oo the

bam

In U-turn, JDS to join
anti-Sidda march

Shift In Stance
After BJP Brass
Meets Ex-CM

Tisrs News Berweek

Bengalurn/New Delhi: [n
o dramatie Uturn, JDE on
Ay announced it will
BJP padayatra from
Bengalur o Mysuru, alter
the saffron party’s top brass
moved quickly o pacily the
reginnal ontfit's Karnataka
chiof, HDEumarsawam
The T-day padayitra. to
begin from Aug 2, vwas ealled
1o press for & CBI probe [nte
the alleged MUDA seam in-
wulving Hormstakn CM Skl
daramaiah's . BM Par-
vathi, and o monnt pressure
ontheChwguit
JDE5 shift in stance fol
Lowed a meeting ln Dethi of
BJP top brass, inclnding
Amit Shah, pational gen
m<harge of Kar.
nataka Badha Mohan Dos
Agarwal, and Union focd &
civil supplies minister Pral
hard Jeshl with Kumaraswa-
my also Union minister for
steel, Laler, BIP state chiel
BY Vijayendra said, Kuma
roswoamy nnd o CMBS Yedi
varappa, Vilayendra's father
willlmunchthe padayatra,
“Whatever ditfferences we
i wers ironed out,” said Vi

IS K and ex-CW BS

BIP: IDS part of yatra
against K'taka govt

¢ onThursday asserted that

DS willbe part of aliances
footmarchiobe leunchedaganst
thestats govten Saturday BIP
said JOS member and Union 4
minister B O Kumaraswamy will be
partofthe march starting from 1
Bengalury, Ata pressconemence,
stateBIPchicf BY Vijwandra.
Unikon minister PralhedJoshl and
BIP general sacretary Radha
MuhenDasAgrawal, whois

tharge of party affairs nstate,

Yediyarappa, Vijayencra's father,
will launch the padayata

araswany agreed to extend
support te the march after
DU agreed lokeep Prectham

ot or na{!amu—a Asked i
Preotham would participate,
Wilayendrasaid: Yo willsee

BJIF doss not give
im, e o individuals.
Tts always about organisa-
tion," Agarwal said.

Barely 24 hours earlier,

plw@ddmn{umvnmm’s H
earller announcemertof keeping -
outottheyatra,

Agiawd projected @ picureol
nityandsaid bothBPand |
areorganising the kotmerchio
nrokesttheal eqed fraudylent
aflotmient of sites by MUDA.

Onthe D5 members
unhappiness with thepresencoot
Preetham Gowda, Agrawal said
the yatraisa programme ofthe
party'sargarisstion and
irchvickaals are nat nvited,
Vijayendrans BIP chisfin
Karnataka ard Kur:alaswami: ]

had lashed
out at its ally declaring ﬂhl

mnrﬁ] SUPPeT said it was
impessible for him to shaee
dais with Preetham, wham
he oeoused of  distributing
pendrives of sex videcs io-
volving his nephew Prajwal
e

Rahul, Priyanka visit Wayanad,

extend help to survivors

Tinees News NeTwors.

Wayanad: Kerala CDM Vi
Jayansaidthemissi
#ll peophe misshig
math of the Way
alides could take
daysas operatio
hampered by iobermitte
Tam. A cabinet sutrcommit:
teo comprisingfour ministors
I3 coordinating theeitort.

Civer LB rescue workars,
Mavy,
NTEFand paliee, areen gymed
in the opeation, Yelunteers
s they requiTed heavy mea.
chinery to remove lnrgo up
Tooted wees as e avallable
exeavators had proved nado-
el or e ask

With ArmybnildingaBai
ley Bridge between Chooral:

L FURCHASE OF 33 kY, 5,43 MVAR CAPACTTOR BANKS ALCNG WITH ASSOCIATED)
ECIUIFMENTS COMPLETE I ALL HESFECT (BN-90716002405, UBN-
ABHRAZSCLCBETIY

2 PLIRCHASE OF S50 MVA, T32/3K) POWER TRANSEORMER AL ORGWITH NIFDES O
FATE CONTRACT BASH. [Short Term WK (AN-801600240%, WAN
VRHBAZSELRCIE
The detaled WIE ard Bid documertfipecfication are swailable lof

vienimgfdenleading an the weksite buipyjepracrajisthan.gov.in,

Ml ppp. e hangovdn, Dels of NIB s svailable o wel

energy.rajasthangowinfrvpn. Am estersion in bid sEmiscnyoresing date (i

anyl will be flaatediuploaded an http://eproc.ralasthin, gov.in;

IFor cetailed NIT & lenuur specilicailons, please refer io
17

Esginear [Prot il

| Meta: Corrigardum and mmm i any. wil be publiEhad onine a1
f htton:fieprog. pun)

gavin
q abrrovas, ceney. mismazae vansvanin

NATIONAL EDUCATION SOCIETY FOR TRIBAL STUDENTS [NESTS)
] An Austanomoes Orgenis=tbsn meder Minstry of Trbal Aftairs

NESTS Inviles Expressions of Interest (EON from core

academic firms or bodies to assist in plarning and exacution

4at the groundischoal level. aiming o enhanca academic

| porformence and fostar tha holistic developmant of tribal

1 slunanﬁ In EMRSs. Inferested Agencies may submit ineir
detailed proposal at

Office of the Additional Director General of Police
Crime and Technical Services
Folce Head Ofica, Mo 2, Nnaalunga Roed, Bengalore-560001

No. 09/PROCIADGPICATS/2024-25  Dated: 31.07.2024

E-TENDER NOTIFICATION

Request for proposal of 32 Fabricated Mobile Forensic
WVansincluding S0C Kits. Tender i= inviled in s-procurement
portal en date: 26.07.2024. The suppliers wha are
interested to participate i the e-tender shoud registar in
the e-porial of the e-procurement of Kamataks State,

5 RAJASTHAN RAJYA VID' RASARAN NIGAM LIMITED I s s e i

= guired equipment could now

PROC £ /MIB-02/ & resch the wol lzane,
anli e bid

Over 1,600 rescue workers, including from Army,
Mavy, NDRF and police, are engaged in the oper-
ation. Volunteers said they required heavy machin-
ery toremove large uprooted trees asthe available
excavators had proved inadequate for the task

Vijavan said

Begides the CM, Wayanad
M Bahul Gandhi sni i -
bor Pnu:ml:\ Candhi Vadm

enee,. diffiedlt o speak 0
peopie in these cireumstane-
£ because vou really domt
know what tosay fo them ., W
Loy arnd makesue
t the survivors pet what
theey should,”™ Babal told re-
HINTEES.

At the ol party mecting,
leader of the apposition VI

Satheesan said fhe state vas |

unitod in the face of the o
“The opposttion
ompletely support the
BOVE 1 the rescue e
Those  who are  mi
should be traced” he

way

manied 35 saying in A release

isened by the CM'soffice,
The meefing decided 1o

oollect details of migrani
wiorkers who Jost thelr lives
el ensume their families
wore  oompensited.  These
wirkeErs are said be from T,
Kornatala  and
EIMONE OLher STAtes,

Assm,

tisparty's
the keyTigures n the programme, |
ha claimed. Ha wasdismissvaof |
clains by BIF dissidents saying
thereanbesomea zherations in
abigpartyfike BIP,
Agrawe said the paryaira
will giva vaice ta peaples anger
with comuptionof Congress oovt
asheclaimed that MUDA scam'is |
worth Uver RS 400000, Tiy

Hearing on
batch of pending
lawsuitson
Aug 12

»Continued from P1

ustics Jain had meerved :
his ventctonJured afey
hearirg the ayuments
of fhe Shahi Eidgab oo ¢
mittes and TP Simni Cer-
tral Wagf Board. 1
A total of 13 petitions
partaining to the Krishna
danmabhooml-Shani Kid-
digpuite were filed by |
Hindu plainiils o ihe
Mathura court. In !
My Jast year all of these

FEE[TT

Pt wnl iy dtmgm o & g S @ st Plied s
i AR & i w e e deaee btips: /mptenders.gov.in T8 2w o W 8

o= o5/07]2024

were clubbed for a jolnl:
ring in high ronet. ]
Juslice Jain schodulad
ahearingon Ang12in mrep-
aration for arguments on .
.hr' b:lach of pending Law-

-’L\I'I]'Il[ bi‘lﬂﬂh'lr AL

A /3
preme Court to vocate its !

TRV uivae, S

e TR W A ()

R wiferen ofves, =l

TR e | e e v | | B e
oo 3 e I ® Eldgah. i

’;‘fgifan_':‘ ﬂﬁx Fomtm =w) 123_1::‘:7@ l::ﬁggf:, f‘i‘.ﬁ?:; _w}:':m}j?&mg purported
2024 UAD_| osm i 12 T 10,000/- 6,08.2024 ned  hatween i
360206_1 | siwmem | 6355 FE 47,670/~ Tima 17.90 Kristia J.,’:;::w_:?‘:‘m;‘s‘i?; :
e~ Fift 4 wfEn sl & won ® weies m v 4 b gowin E'dsﬂﬁh allowingboth |
) Aeerde v R e vk, yew A eman v 4 e 18 Boen el i R
R e | | AU g o e

1 an orl | Sangalore. A vaining program s also by the
ii’gfms' -08.2024. Details of EQI can :ei“:c“'::“:'i NESTS| | o procurement call. The EMD shall be paid at the
1 https:!femrs tribal govin cint mmioner 4 = ¥ i i
k e-procurament portal The last date for submission of
NESTS, New Deihl| | o tandoris: 26,06.2024 at17.30 hre. NAGAR NIGAM BAREILLY
Ramarks: Department has the rightto accept / reject any ar
all tenders without assigning any reasons. Ref No: 323 Date: 01.06.2024
Municipal C:
Sdi balow p
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UNION BANK OF INDIA
HAL COLONY-GAJULARAMARAM BRANCH,

Plal o 10811, Block sé. 32, Gajularamsram X Hoad

Shapursagar, Guthbullapur, Seedmetia, HYDERABAD-500055
Wl I.d; ukin(d 1 2609& unlonbankofindta. henk

DEMAND NOTICE UNDER SEC.13 (2)

That 1. THE BORROWER/S 1) M3 SRl SRl Electrical Products, Represented by
Propriefor Mrs. Basa Rukmini Weo Basa Chandra MouliPlot MNO. 776, Door
no.dieSubash Magar, Jeedimetla, Hyderabad. 14) Basa Rukmini Wo Basa Chandra
Moull, Plot no. 101, Shiva Parvathi MNilayam, Subash Nagar, Guthbullapur, Medchal-
Malkajgiri, Telangana-500055. 2) THE GUARANTOR/S Basa Chandra Moull 5/0 B.
Ramulu, Plot no. 101, Shiva Parvathi Nilayam, Subash nagar, Quthbullapur, Medchal-
Malkajgiri, Telangana-S00055 had avaited credit facilifies from our Gejularamram Branch,
Hyderabad. The said barrowers had defaulted in repayment of the lean and their account has
been classibed a5 NPA on 13-05-2024, Inview therecd, a Demand Nofice dated 14-06-2024,
under Section 13(2) of the Secuntisalion and Reconstruction of Finandal Assels and
Enforcement of Securily Interest Act, 2002 had been Bsued, on their last known addrass,
caling upon therm to pay an amown! of Re.47,25,263.45 (Rupees Forty Seven Lakhs Twenty
Five Thousand Two Hundred Sixty Three and Paise Forty Five Only) However, the same
has been ratumed undeliverad by the postal autharties. Inview theraal, in tarms of Fabe 3{1} of
Sacurty Interast (Enforcement) Rutes, 2002, this publication ks made calling upon the above
sasd borrowers 1o pay an amaount of Rs. 47,25,263.45 (Rupees Forty Sevan Lakhs Twenty
Five Thousand Two Hundred Sixty Three and Paise Forty Five Only) and further interest
from 12-06-2024 within 60 days hereol. Otherwise, the Bank shall, in exercise of powers
contarred under Section 13(4) of the said Act enlorce the securty mierest created by
the sakd bormowars, more padicularly described hereurder, in accordance with the said Act
and rules framed thereunder

DESCRIPTION OF IMMOVABLE PROPERTIES

1) Al that the Sami-Finshed Flat no, 102, in First Floor, in the complex known as® YELLANNA
RESIDENCY" with the plinth area of 1035 sq, Feed inchading comenon araa) and car parking in
slifl., together with an undivided share of land admeasuring 43,125 sq.vards, (out of tolsl land
430 5q, vards) on Plotpo, 83,in survey Mo, 100,101 5 105, Situsted 3t Padma Magar colony -1,
of Quthbullapur vifaga, QUTHBULLAPUR Mandal, undér GHMC Circle, Medchal-Malkaigini
Dizlricd, Telangana siale. BOUNDARIES FOR Plot: Morth: Plot Mo.d8, South: 30° Wide
Road, East; Plot Mo.62, West : Plot No.64

BOUNDARIES FOR FLAT Morth: Open To Sky, South Open To Sky, East: Corridor &nd
Btaircase, West: Open To Sky

2) All that part and parcel of the open land bearing Plol No22d &, Admeasuring 111 sq.yards or
52,80 sq mirs., m suresy no. 14798, (Near bank colony), Sitsated at SAHEENAGAR KALAN
Village, Hayathnagar Revenes Mandal, Ranga Reddy Distict formerly L8 Nagar Munscipaity,
Mow under Gresder Hyderabad Municipal Corporation Limits, under Ward no. 3, Block no, 2 of
L.B Magar circle, Registration Sub-District, Vanasthalpurany and bounded by, Boundanas for
plol North: Plot No.24, South: 60'wide Road, East: Plot No.23A, West: 10 Passage
Hypothecafion of movable property described herein below:

Electrical ltoms like cable manufacturing moulds & cable wires etc.,

FORM G (Date Extended - 3)
INVITATION FOR EXPRESSION OF INTEREST FOR

INDORE DEWAS TOLLWAYS LIMITED OPERATING
AS TOLL ROAD ON NH-3 FROM KM 577.55 TO KM 610.00 AND
KM 0.000 TO 12.600 (APPROX LENDGTH 45.05KM) IN THE STATE OF MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along Indore Dewas Tollways Ltd
with PAN & CIN/ LLP No. AACCI3561R
U45200TG2010PLC068238

6-3-1090, B-1, TSR Towers Rajbhavan Road,

2. |Address of the registered office
Somajiguda, Hyderabad Telangana - 500082

3. |URL of website -NA-

4. | Details of place where majority of fixed Six laning of toll road on section NH-3 from Km
assets are located 577.55 to Km 610.00 and Km 0.000 to 12.600
(approx. length 45.05 km) in the state of Madhya
Pradesh under concession agreement with
National High Authority of India.

5. | Installed capacity of main products/services | -NA-

6. | Quantity and value of main products/ -NA-
services sold in last financial year
7. | Number of employees/ workmen -NA-

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details can be sought from
ip.indoredewastollwayslimited@gmail.com

9. |Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Details can be sought from
ip.indoredewastollwayslimited@gmail.com

10. | Last date for receipt of expression of interest | 29th January 2024 (original)

22nd February 2024 (Extended 1)
30th April 2024 (Extended 2)
12thAugust 2024 (Extended 3)

8th February 2024 (original)
3rd March 2024 (Extended 1)
10thMay 2024 (Extended 2)
16thAugust 2024 (Extended 3)

11. | Date of issue of provisional list of
prospective resolution applicants

13th February 2024 (original)
8th March 2024 (Extended 1)
15th May 2024 (Extended 2)
21st August 2024 (Extended 3)

12.| Last date for submission of objections to
provisional list

13.| Process email id to submit Expression of ip.indoredewastollwayslimited@gmail.com

Interest

Date: 02.08.2024 Sd/-
Place: Hyderabad Madhu Sudhanarao Mallipaddi
Resolutional Professional for Indore Dewas Tollways Limited

Regn No.IBBI / IPA —-001 / IP-P-02633 / 2022 — 2023 / 14081

502, H.No. 8-3-966/16, KOR Residency,

KFIN TECHNOLOGIES LIMITED

CIN: L72400TG2017PLC117649
Registered Office: Selenium, Tower B, Plot No. - 31 & 32,
Financial District, Nanakramguda, Serilingampally, Hyderabad,
Rangaraddi, Telangana-500032, Tel. No.: +91 40 7961 55865,
Website: www kfintech.com, Email: investorrelationsi@@kfintech.com

NOTICE OF THE 7" ANNUAL GENERAL MEETING
AND E-VOTING INFORMATION

Motice is heraby given that the 7" Annual General Meeting ("AGM") of
the members of KFin Technologies Limited {"Company”) will be held
on Thursday, August 29, 2024, at 04:00 p.m. (IST) through Video

Conferencing ("VC")/Other Audio-Visual Means ("OAVM’) in

compliance with the applicable circulars issued by the Ministry of

Corporate Affairs and the Securities and Exchange Board of India,

The deemed venue for the AGM shall be the BEegistered Office of the

Company.

The Motice setting out the businesses to be transacted during the

AGM and the Annual Report for the Financial Year 2023-24 has been

sent through email to the members whose emall IDs are registered

with the Registrar and Transfer Agent ("RTA )/Depository

Participants ("DPs"). The email dissemination has been completed

onAugust (1, 2024,

The Notice of the AGM and Annual Report for the Financial Year

£023-24 are available on the website of the Company at

woww kfintech.com under the Shareholder Relations section, websiie
of Mational Securities Depository Limited ("NSDL") at

avoting.nsdl.com and the website of the stock exchanges
whera the equity shares or the Company are listed /.e.. BSE Limited
at www bseindia.com and National Stock Exchange of India Limitad
atl www.nseindia.com. The documents pertaining o the items of
businesses fo be transacted al the AGM shall be available for
inspection as per the procedure of inspaction provided in Mote Mos.

16 and 17 of the Notice of AGM.

Instructions for remote e-voting and e-voting during the AGM

In accordance with Section 108 of the Companies Act, 2013 [("Act”)

read with the corresponding rules made thereunder, and Regulation

44 of the Securities and Exchange Board of India {Listing Obligations

and Disclosure Hequiremenis) Regulations, 2015 {("LODR

Regulations”), the Company is pleased o provide a facility o its

meambers to exercise their right to vola on the businesses as set forth

in the Motice of the AGM by electronic means through both remote
e-yoting and e-voting during the AGM. The Company has appointad

NSDL as the agency to provide elactronic voting facility.

All members may please note the following

i. Only those members whose names appear in the Register of
Members/List of Baneficial Owners maintained by the
depositories as on Friday, August 23, 2024, being the cut-off
date, shall be entitled to avail the facility of remote e-voting or e-
voling during the AGM, The voling nights of members shall be in
propartion to their share in the paid-up equity share capital of the
Company as on the cut-off date.

ii. The remote e-voting period will commence at 9:00 a.m. (I5T) on
Monday, August 26, 2024, and will end at 5:00 p.m. (IST) on
Wednesday, August 28, 2024, Remaole e-voling module will be
disabled by NSDL upon expiry of the remote e-voting period.

iii. Inaddition, the facility for voting through e-voting system shall also
be made available during the AGM. Members attending the AGM
who have not cast their vote by remote e-voting will be eligible to
cast thelr vote through e-vating during the AGM. Members who
have cast their votes by remote e-voling prior to the AGM may
participate in the AGM but shall not be eligible to cast their votes
again.

iv. Oncethevole on a resolution is cast by a member, the member will
not be allowed to modify it subsaquently or cast the vola again,

w, The manner of remote e-voting for members holding shares in
dematerialized mode and physical mode as well as for members
who have not registered their email IDs iz provided in the Motice of
the AGM.

vi. Any person, who becomes a member of the Company after
dispatch of the Motice of the AGM and holding shares as on the
cut-off date, may obtain the user ID and password by sending an
email request as mentioned in the Motice of the AGM io
evoling@nsdl.com. However, if & person s already registered
with NSDL for remote e-voting, then their existing user 1D and
password can be used for casting the vole.

Members who need technical assistance before or during the

AGM

l. May refer the Frequently Asked Questions (FAQSs) for members
and e-voting user manual tor members available at the downioad
section of www.evoling, nsdl.com; or

ii. Callon022-4BB67000; 0r

ji. Contact Ms. Prajakta Pawle, Officer, Mational Securities
Depository Limited, 4" Floor, A Wing, Trade World, Kamala Mills
Compound, Senapati Bapat Marg, Lower Parel, Mumbai-400013,
India, atevoling@nsdl.com.

For KFin Technologies Limited
Sdi-

Alpana Kundu

Company Secretary and
Compliance Officer

IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

Date: August 01, 2024
Place: Mumbai

Date : 01-08-2024 Authorized OHlcer Nagarjuna Nagar, Srinagar Colony,
Place : Hyderabad UNION BANK OF INDIA Behind State Bank of India, Hyderabad —500073
101 Chemicals and Pharmaceuticals Limited

AKF| NTEC CIN: L24116PB1986PLC007030

Reod Dffice: Village & Post Office Handiaya, Fatehgarh Channa Road,
Barnala, 148107, Punjab (India)
Corporate Office: 85, Industrial Area 'A', Ludhiana-141003 (Punjah)
Tel: +91-161-2225531-35, E-mail: investor@iolcp.com, Website : www.inlcp.com

NOTICE OF THE 37th ANNUAL GENERAL MEETING
AND E-VOTING INFORMATION ETC.

MOTICE is hereby given that the 37th Annual General Meeting (“AGM") of the
Members of I0L Chemicals and Pharmaceuticals Limited (“the Company®) will
be held on Friday, 23rd August 2024 at 11:30 AM (IST) through Video
Conferencing (“WC®) / Other Audio Visual Means ("OAVM®) to transact the
businesses as setout in the Motice of the AGM (the "AGM Notice") in compliance
with all the applicable provisions of the Companies Act, 2013 (“the Act"), the
Rules made thereunder and Securities and Exchange Board of India (Listing
Obligations and Disclosure Reguirements) Regulations, 2015 (“Listing
Regulations”) read with General Circular Nos. 14/2020 dated 08th April 2020,
1772020 dated 13th April 2020; 202020 dated 5th May 2020, 02/2021 dated
13th January 2021; 21/2021 dated 14th December 2021; 2/2022 dated Sth
May 2022 102022 dated 28th December, 2022 and 092023 dated 25th
September, 2023 issued by the Ministry of Corporate Attairs (“MCA") and
Circular Nos. SEBI'HO/CFD/CMD1/CIR/P/2020/79 dated 12th May 2020,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated 15th January 2021,
SEBIHO/CFD/CMDZ/CIR/P/2022/62 dated 13th May 2022; SEBIHO/CFD/Pol-
2/P/CIR/2023/4 dated 5th January 2023 and SEBYHO/CFD/CFD-PoD-
2/P/CIR/2023/167 dated Tth October 2023 issued by the Securities and
Exchange Board of India (“SEBI"), The circulars issued by MCA & SEBI are
coltectivaly referred to as the “Relevant Girculars”.

In compliance with the Relevant Girculars, the AGM Nofice and Integrated Annual
Repart for the financial year 2023-24 have been sent on 15t August 2024 to the
Members of the Company whose e-mail addresses are registered with the
Company/Depository Participant{s). The reguirement of sending the physical
copy of the AGM Notice and Integrated Annual Report to the members has been
dispensed with vide above said Relevant Circulars. The aforesaid documents are
also available on the Company's website at www.iolop.com and on the website of
the Stock Exchamges i.e. B5E Limited (“"BSE™) and Mational Stock Exchange of
India Limited (“NSE”) at wwwbsgindia.com and www.nseindia.com
raspactively. The AGM Notice is also available on the website of Central
Depositary Services (India) Limited ("CDSL) al www.evolingindia.com. The
procedure for ragistration of email address by members whose email addresses
are not registered with company / RTA / Depositones is provided in the AGM
Motice

Pursuantto the provisions of Section 108 of the &ct and Rule 20 of the Companies
(Management and Administration) Rules, 2014, as amended and Regulation 44
of the Listing Regulations and Relevant Circulars, the Company is providing to al
its membaers, the facility to exercise their right to voie through remote é-voting
before and during the AGM In respect of businesses to be transacted at the AGM
and for this purpose the Board of Directors of the Company has appointed COSL
to facilitate voting through electronic means. The right of voting can be exercised
by the all the Members, who holds shares on Friday, 16th August 2024 {Cut-off
date), by using remaote e-voting facility before or during the AGM on any or all the
businesses set out in tha AGM Notice. The detailed instructions for remote e-
woting facility and e-voting during the AGM are forming part of the AGM Notice.

We would also like fo inform all the members that:

1, The Ordinary and Special Businesses, as set out in the AGM Notice, shall be
transacted throwgh voting by electronic means and there shall be no physical
valing onany business.

2. The Cut-off date for determining the eligibility to vote on any business items
mentioned in AGM Notice is 16th August 2024. A person whose name is
recorded in the register of members or in the register of beneficial owners
maintained by the depositories as on the cut-off date only shall be entitled to
avail the facility of remate e-voting as well as vating during the AGM.

3. The remate e-Vioting period shall commence on Tuesday, 20th August 2024 at
9:00 AM (15T) and end on Thursday, 22nd August 2024 at 5:00 PM (15T).

4. The remote e-Voting module shall be disabled by CD5L after the aforesaid date
and time, Once the vate on a resolution is cast by the member, the member
cannot modify or change it subsequently.

5. The members who have cast their vate by remote e-voting prior to the 37th
AGM shall be allowed to participate in the AGM through VG/OAWM but shall not
be entitled to cast their vote again during the AGM. However, the members
participating in the AGM and who had not cast their vote through remote e-
voting and are otherwise not barred from doing 50, shall be entitied 1o casttheir
vote through e-voting system available during the AGM.

6. Book Closure: The Register of Members and Share Transfer Books will remain
clozed from 17th August 2024 to 23rd August 2024 for the purpose of the
AGM.

. Detailed procedure for remote e-voting or e-voting during the AGM along with
instructions for attending the AGM through VC/0AVM are provided inthe AGM
Maotice.

Any person who becomas the member of the Company after sending the AGM
Matice by emall and holds shares as on Gul-off date i.e. 16th August 2024 may
obtain the fogin credentials by sending a requast at
helpdesk evating@edshindia.com. However, I a person s already registered with
COSL for remote e-voting, he can use his existing Login 10 and Password and
cast his vole. The detalled process for obtaining LoginlD and Fassword 15
provided inthe AGM Notice.

Far any query/ clarification or issues regarding remate e-voting / e-voting during
the AGM, you may refer the Freguently Asked Guestions (*FALS") and e-vofing
manual available at www.evotingindia.com, under help section or contact Mr,
Hakesh Dalvi, 5r. Manager, (CDSL) Central Depository Services (India) Limited, A
Wing, 25th Foor, Marathon Futurex. Mafatlal Mill Compounds. N M Joshi Marg,
Lower Parel {East), Muembai - 400013 or send an email to
helpdesk evating@cdslindia.com or call toll freeno. 180021 699 11.

For I0L Chemicals and Pharmaceuticals Limited
Sd-

Place : Ludhiana Abhay Raj Singh

Date: 1st August 2024 ar. Vice President & Company Secretary

W#ﬁ @mm UNION BANK OF INDIA
i i POLURU BRANCH

NANDYAL DISTRICT, Email: ubin0826316@unionbankofindia.bank

POSSESSION NOTICE {RULE 8(1) OF SECURITY INTEREST
(ENFORCEMENT) RULES 2002} (For immovable property)

WHEREAS, The undersigned being the Authorized Officer of erstwhile Andhra Bank,
now Union Bank of India, POLURU Branch(826316), under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (Act 54 of 2002) and in exercise of powers conferred under Section
13 (12) of the Act read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued demand notice dated 15-04-2024 calling upon the
Applicant : Mr. CHAKALI MURALI KRISHNA S/0 CHAKALI NAGAMAIAH

H NO. 6-61 PEDDA BAZAR, POLURU VILLAGE, NANDAYAL (M & D) A.P - PIN - 518511
Co-Applicant : Mrs. CHAKALI SRIDEVI W/o. CHAKALI MURALI KRISHNA

H NO. 6-61 PEDDA BAZAR, POLURU VILLAGE, NANDAYAL (M & D) A.P - PIN - 518511.
Co-Obligant : Mr. MAMIDIPALLE RAMANA REDDY S/0 M SUBBA REDDY
H.NO: 5-85 POLURU VILLAGE, NANDAYAL (M & D) A.P - PIN - 518511

to repay the amount mentioned in the notice being Rs. 7,25,027.80 (Rupees
Seven Lakh Twenty Five Thousand Twenty Seven and Paisa Eighty Only) within
60 days from the date of receipt of the said notice.

The Borrower having failed to repay the amount, notice is hereby given to the
Borrower and the public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred under Section
13 (4) of the said Act read with rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this day dated 29-07-2024.

The Borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge
of Union Bank of India for an amount of Rs. 7,25,027.80 (Rupees Seven Lakh
Twenty Five thousand Twenty Seven and Paisa Eighty Only) and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13
of the Act, in respect of time available, to redeem the secured assets.

DESCRIPTION OF IMMOVABLE PROPERTY : All the part and parcel of land and
building belongs to Mr. CHAKALI MURALI KRISHNA at Sy. No. 370/5A Pyki to the
extent of 142.22 Sq. Yards situated at Poluru Village, Nandyal District.
Bounded by the following East: House of Nallakalva Rasool & Masoom vali,
West: House site of Gandla Chinna Subbarayudu & Mangali Subbamma, North:
Rasta, South: House of C Prathap Reddy & Chinnappa Reddy

Date: 29.07.2024, Place:Nandyal, Authorised Officer, Union Bank of India

everest EVEREST INDUSTRIES LIMITED

CIN: L74990MH1934PLCO02083

Registered Office: GAT No. 152, Lakhmapur,
Taluka Dindori Nashik - 422202, (Maharashira)
Tel +91 2557 250375/462, Fax +91 2557 2503786,
compofficerieverastind com, www.everestind com

financialexp.epapr.in

C=EAT
CEAT LIMITED

CIN; L25100MH1958PLC0O11041
Regd. Office; 453, Dr. Annig Besant Hoad, Worli, Mumbai-400 030
(T): #91 22 2493 0621; (F): +91 22 2403 8933,

E-mail: investorsi@ceat.com; Website: www ceatl.com

MNotice iz hereby given that the 65" Annual General Meeting ((AGM')
of Members of CEAT Limited ("Company”) will be held on Thursday,
August 20, 2024, at 3:00 PM. (I5T) through Video Conferencing ("WiC')
{ Other Audio Visual Means ['0AVM'), to transact the business{es), as
sefout in the Notice of AGM, in compliance with all applicable provisions
of the Companies Act, 2013 {"the Act’) and rules thereunder and SEBI
{Listing Obligations and Disclosure Requirements) Regulations, 2015
{"Listing Regulations”), as amended, read with Ministry of Corporate
Affairs ("MCAT) Circular No. 09/2023 dated Seplember 25, 2023 and
Securities and Exchange Board of India ("SEBI™) circular dated October
T, 2023 (hereinafter collectively referred to as Circular(s))

In compliance with the aforesaid Circular(s), electronic copies of the
Integrated Annual Report of the Company for FY 2023-24 along with the
Motice of AGM has been sent o all Members of the Company elactranically,
whose emall addrasses are registared with the Depository Participant(s)
and/ or the Company and/ or the Registrar & Transfer Agent (RTA). These
documents are also available on Company's website, al www.ceal.com,
besides National Securities Depository Limited ('NSDL') al www.evoling.
nadl.com, BSE Limited | www bsaindia.com and National Stock Exchange
of India Limited ; www nsaindia.com.

Pursuant to the provisions of Section 108 of the Act read with Rule
20 of the Companies (Management and Administration) Rules, 2014,
as amended, and other applicable provisions, if any, of the Act and
Regulation 44 of the Listing Regulations and the Secretarial Standards on
General meetings ("55~2") issued by the Institute of Company Secretaries
of India, the Company is pleased io provide to itz Members the facility to
exercize theirvotes electronically {"remote e-Voling™) as well as e-\oling
at AGM through e-Voling services of NSDL at-weww.evoling.nsdl.com in
respect of all the business(es) to be transacted at the AGN.

Key instructions for remote e-Vioting and e-Voting during AGM :

« Members may attend tha 65" AGM through VC/OAVM following tha
instructions as mentioned in the Motice. Detailed procedure and
instructions for casting vote using e-Voling system of NSDL, by
Members holding shares in demateralized mode, physical mode and
for Members who have not registered their email addresses, forms
part of the Notice.

s The business set forth in the Notice of the AGM may be transacted
through remote e-Voting. The facility for voting through electronic
means shall also be provided at the AGM. Those Members who are
present at the AGM through VCIOAYM facility and have not already
cast their votes on the resolutions via remaote e-Voting shall be eligible
to vote through e-Vioting system during the AGM. The Members, who
have cast their vote by remote e-\Voting prior to AGM, can attend the
AGM through VC/OAVM but shall not be entitled to caste their vote
again at the AGM.

« The voting rights of the Members shall be in proportion to theair share
in the paid-up equity share capital of the Company as on Thursday,
August 22 2024 (cut-off date). Person({s) whose name is recorded
in the ragister of Mambears or in the register of beneficial owners
maintained by Depositonies as on the cut-off date shall be entitled to
avail the facility of remote e-Vioting or e-Voting at the AGM.

« The remote e-Voling pericd commences on Monday, August 26,
2024, at 9:00 a.m. (I5T) and ends on Wednesday, August 28, 2024
at 5:00 p.m. {IST). During this period, Members may cast their vate
electronically. The remote e-\Voting modute shall be disabled by NSDL
thereafter.

« Any person holding shares in physical form and non-individual
shareholders, who acquires shares of the Company and become
meamber of the Company after tha nolice is sent through amail and
holding shares as on the cul-off date e, Thursday, August 22,
2024, may obtain the login 1D and password by sending a request
at evoting@nsdl.co.in or Company/RTA, However, if you are already
registarad with NSDL for remote e-Voting, then you can resel your
password by using "Forgot User Details! Password” or "Physical
User Resat Password” option available on www evoling nsdl com or
call on : 022-4886 7000 and 022- 2498 7000, In case of Individual
Shareholder holding securities in demat mode whao acquire shares of
the Company and becomas a Member of the Company, after dispatch
of AGM Notice and holding shares as on the cut-off date may follow
steps menfionad in the Notice of the AGM under “Access to NSDL
e-\oting system”.

« |n case of any queries, please refer Frequently Asked Questions
(FAQs) for Shareholders and e-Voting user manual for Members
avallable at the download secton of weww evoling.nsdl.com or call on:
022-4886 T and 022-2499 7000 or send a request to Ms. Pallavi
Mhatre, Senior Manager or Ms. Sarita Mote, Assistant Manager, NSDL

at the designated e-mail |D ; evoling@nsdl.co.in

Members of the Company who have not registered/updated their email
address can register! update the same as per the following procedure

Physical Holding

Tha Members of the Company holding equity |
shares of the Company in physical form and
who have not registered their email ID may get
their email 1Ds registered with Company's RTA
by submilting Investor Service Request Form
(Form ISR1) duly filled and signed as per the
gpecimen signature registerad with the Company
along with self-attested D Proof and address
proof and supporting documents mentioned
therson, The Investor Servica Request form can
be downloadad from website of our RTA from the
following link hitps:www.ndml.informs. phpd#ta

The Members holding shares in demat mode
are reguested to register their email 1Dz, with
the respective BF by following the procedurs
prescrbed by the concermed DF

Demat Holding

The Board of Directors has appointed Mr. P.M. Parikh (FC3 327,
CP 1228), or failing him Mr. Mitesh Dhabliwala (FC3 8331, CP 3511 ) of
Farikh & Associates, Practising Company Secretaries as the Scrutinizer to
scrutinize the e-Voling process (remofe e-vVioling before the meeting and
e-\oting during the meeting] in a fair and transparent manner,

Members may note that the Board of Directors of the Company al their
Meeting held on May 2, 2024, has recommended a final dividend of
INR 30,00 (300%) per equity share of INR 10.00 each for FY 2023-24
The Record Date for the said purpose has been fixed as Friday, August
9, 2024, The final dividend once approved, by the Members at the
ensuing AGM, will be credited/dispatchad within 30 days from the date
of declaration 1o all Shareholders holding shares in physical or electronic
mode as on the record date,

Pursuant to relevant SEBI directives, in case of non-updation of PAN
or Choice of Nomination or Contact Details or Mobile Mumber or Bank
Account Defails or Specimen Signature in respect of physical folios,
dividendfinterest etc. shall be paid only through electronic mode upon
furnighing all the aforesaid details in entirety.

To encourage Green Initiative, Members are also requestad to register

their bank details and other relevant parliculars with Company's RTA/the

respective Depository Participant to receive the dividends, when declared

by the Company, directly into their bank account through approved
glactronic mode of payment.

For CEAT Limited

Sdi-

Gaurav Tongia

Date: August 1. 2024 Company Secretary

NOTICE OF 915" ANNUAL GENERAL MEETING TO BE HELD
THROUGH VC/OAVM, E-VOTING INFORMATION, FINAL DIVIDEND
AND RECORD DATE

NOTICE 15 heraby given that the 919 Annual Genaral Meating (AGM)
of Everest Industries Limited ("the Company”} will be held on Monday,
August 12, 2024, at 3:30 p.m. (IST), through Video Conferencing
{("WC") F Other Audio-Visual Means ("O8WR"), to transact the business
as set out in the Notice of AGM dated May 22, 2024,

The Ministry of Corporate Affairs ("MCA") vide its General Circular
MNo. 09/2023 dated September 25, 2023 read with General Circular
Mo, 2002020 dated May 5, 2020, General Circular No. 1472020 dated
April 8, 2020 and General Circular Mo. 1712020 dated April 13, 2020
(collectively referred to as “MCA Circulars”) and SEBI Circular SEBI/
HO/CFD/PoD-2/P/CIR/2023/167 dated October 7, 2023 permitted
convening the Annual General Meeting ("AGM") due in the year
2024 through Video Conferencing ("WC7) or Other Audio Visual
Means ("OAVM®), without physical presence of the members at a
common venua. Accordingly, in compliance with the provisions of the
Companies Act, 2013 (“the Act’), the Securities and Exchange Board of
India {Listing Obligations and Disclosure Requiraments) Regulations,
2015 (“Listing Regulations”) and aforesaid MCA circulars and SEBI
circular, the AGM of the Company will be held through VC/OAVM
only. Shareholders can attend and participate in the AGM through the
VC ! OAVM facility only provided by MNational Securities Depository
Limited {(NSDL), the details of which are provided by the Company in
tive Motice of the AGM.

In accordance with the aforesaid MCA Circulars and Circulars issued
by the Securities and Exchange Board of India ("SEBI") SEBIHO!
CFD/PoD-2/P/CIR/2023/167 dated October 7, 2023 ("SEBI Circulars”),
the dispatch of Annual Report of the Company for the Financial Year
2023-24 ("Annual Report”) including the MNotice of the 91st AGM
has been completed on July 20, 2024, by electronic mode only to
thosa members whose emall addresses are registered with the
Company/Depository Parbcipants as on Friday, July 12, 2024. The
Annual Report for FY 2023-24 Including the Notice of the AGM is
available on the website of the Company at www.everestind.com
(hitps:/iwww. averastind com/public/storaga/annual-reporis!

July2024/eWArpQIHEIKYRWTIBWQpdf)  and  website  of
BSE Limited and Mational Stock Exchange India Limited at

v bseindia.com and wew.neeindia.com and on the website of NSDL at
Wiy, evating.nadl.com.
Pursuant 1o the provisions of the Section 108 of the Act read with Rule
20 of the Companies (Management and Administration) Amendment
Rules, 2015 and Regulation 44 of the Listing Reqgulations, the Company
is providing the facility of remote e-voting / e-voling at AGM [collectively
referred as "e-voling”) to all its Shareholders, o enable them 1o
cast their votes electronically on all the resolutions proposed o be
passed al the AGM, using remote e-voling system as well as e-voling
at the AGM. The Company has engaged the services of Mational
Securities Depository Limited ("NSDL") for providing the e-voting
facility to the Shareholders. The remote e-voling pericd begins on
Thursday, August B, 2024 (9:00 A.M. IST) and ends on Sunday,
August 11, 2024 (5:00 P.M. IST) and the remote e-voting module
shall be disabled by NSDL for vating thereafter and sharehokders will
not be allowed to vote by remote e-voting beyond 5:00 p.m. {IST) on
August 11, 2024. Once the shareholder has casted vote through remote
e-voiling, the shareholder shall not be allowed to change subsequently.
Further, the Company has fixed Moncay, August 5, 2024 as the “cut-off
date” to determine the eligibility to vote by remote e-voling or e-voting
al the AGM. A person whose name I8 recorded in the Register of
Members or in the Register of Beneficial Owners maintained by the
depositories as on the cul-off date, shall be entitled to avall facility of
a-voling. Voting rights of the Members shall be in proporiion to their
shares in the paid-up equity share capital of the Company as on the
cut-0ff date i.e. Monday, August 5, 2024, The instructions for e-voting
are provided in the Notice of the AGM. Members are requested to
carefully read the instructions in the Motice of AGM. The procedure
for e-voting at the AGM is same as the procedure for remote e-voting.
Only thoze Shareholders, who will be present at the AGM through
VCIOAWM facility and who would not have casl theair vote by remote
a-voting prior to the AGM and are otherwise not barred from doing
so, shall be eligible to vole through e-voling system at the AGM.
Sharaholders who have voted through remote e-voting will be eligible
o attend the AGM and their presaence shall be counted for the purpose
of quorum, however such Shareholders shall not be enfitled to cast
their vote again at the AGM,
Any person holding shares in physical form and non-individual
shareholders, acquiring shares of the Company and becoming a
Member of the Company after sending of the MNotice, and holding
shares as on the cut-off date, may obtain the User ID and password
by sending a request at evoting@nsdl.com. However, if the Member is
already registerad with NSDL for remote e-\Voting, then such Member
can use their existing User 10 and password for casting their vote.
Individual Shareholders holding securities in demat mode who acquire
shares of the Company and become a Member of the Company after
sanding of the Motice and holding shares as of the cut-off date, may
follow the steps mentioned in the Notice of the AGM under “Access to
NSDL e-Voting systam”.
Members facing any technical issue in login befored during the AGM
can contact NSDL helpdesk by sending a request to Ms, Pallavi
Mhatre at evolingi@nsdl.com or call at toll free no: 1800 1020 990
and 1800 22 44 30.
Registrati f E-mail (D | KYC detail
1. Shareholders holding Shares in Physical Mode: Such Shareholders
are requested to register their E-mail ID with the Registrar and
Share Transfer Agent ("RTA") of the Company viz, MCS Share
Transfer Agent Limited by sending request to Company's RTA on
helpdeskmum@@mesragistrars.com or admin@mcsreqistrars.com
and to the Company al compofficerf@everestind.com. The said
request 1o be accompanied with FORM ISR-1 far KYC updation,
2. Sharsholders holing Shares in Dematerialized Mode: Such
Shareholders are requested to register their e-mail 1D with the
relevant Depository Participant({s).
In casa of any queries { dificulties In registering the e-mail address,
Sharenholders may write to RTA at helpdeskmum@mesreqistrars.com
or adminf@mcsreqistrars.com or to the Company at compofficeris
verastind . com,
In case of any gueres/dificulties in registering the email-address.
Shareholders may write to RTA at helpdeskmum@mesregistrars.com
or adminEmesregisirars.com or o the Company at compofficentd
averastind com.
Those physical shareholders who have not yet submitted Form
I15R-1, 1I5R-2, |ISR-315H-13 are requested lo submit the same 1o RTAS
Company at eariest. Those shareholders who are holding shares in
dematerialized mode are requested to ensure that aforesaid KYC
details and nomination are updatad with their depository participants
Final Dividend and Record Date
The Shareholders may note that the Board of Directors, at its Meeting
held on May 22, 2024, has recommended a final dividend @25%
i.e. Fs.2.50/- per equity share of Face Value of Es. 10V~ each for the
Financial Year ended March 31, 2024, subject to the approval of the
Shareholders at the AGM. The Final Dividend, if declared at AGM, will
be paid {a) o the members whose names appear in the Register of
Members of the Company as on Record date e, Friday, August 2,
2024 and (b) to all beneficial owners furnished by Mational Securities
Depository Limited (MSDL) and Central Depository Services (India)
Limited (CD3L), as on Record Date, in respact of shares held in
dematenalized form

LR ININE= LLoiRLe FLE Ll ol P

The Dividend. If approved by the Shareholders at the AGM, will be
paid electronically through various online transfer modes o those
Shareholders who have updated their KYC and bank account details
with the Company's Registrar and Share Transfer Agent / Depository
Participants. To receive the dividend directly into their bank account,
Sharaholders who have not yet registerad bank details are requested
1o register their Bank details with Company/RTA by sending Form ISR-
1 and I5R-2 along with supporting documents.

Shareholders holding shares in dematerialized form are reguested
to provide the said details to their respective Depository Participants.
As per SEBI Circular SEBIHO/MIRSD/POD-1/PICIRI2024/81
dated June 10, 2024, Unpaid/ Unclaimed dividend and dividend
recommended by the Board for FY 2023-24, if declared in the
ensuing Annual General Meeting will be paid only to those
physical Shareholders who will update their PAN, KYC, Contact
Details including Mobile Number, Bank Account Details and
Specimen Signature,

Tax on Dividend, if declared at the AGM

Pursuant o Finance Act 2020, dividend income will be taxable in the
hands of Shareholders with effect from April 1, 2020. The Company
shall therefore be required o deduct tax at source at the applicable
rates af the time of making the payment of the said Final Dividend, if
declared at the AGM,

The TDS rate may vary depending on the residential status of the
shareholder and the documents submitted by the shareholders and
accepted by the Company in accordance with the provisions of the
Income Act, 1861, For the applicable rates for various categories, the
Shareholders are requested fo refer to the Finance Act, 2020 and
ameandments thereof.

Members are requested to refer the AGM Motice for details of TDS
rates, examption documents and procadure for submission of relevant
documents.

Al communications/ queras with respact to dividend should be addressed
o our ETA, MCS Share Transfer Agent Limited to ils email address;
helpdeskmumEmcsragistrars.com or admin@mcsragistrars.com. of to

the Company to its email address; compofficer@@everastind,.com.

By order of the Board of Directors
For Everast Industries Limited

Sd/-
Date : July 20, 2024 Amruta Avasare
Place: Mumbai Company Secretary
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ADMISSION NOTIFICATION - 'B' Categor

Applications are invited as per rules of Govt. of Telangana in force for 30% 'B' category
Management Quota for admission into 1st year B.Tech & B. Pharmacy courses for the year
2024-25in the followingChristian Minority Institutions. Admissions will be done on merit basis
as perthe rules of Government of Telangana

St. Mary's Group of Institutions Hyderabad

(An Autonomous Institution, Approved by AICTE & PCI, permitted by Govt. of Telangana and
affiliated to J.N.T. University Hyderabad & NAAC 'A’ Grade, )

CRC O CSE-72 [ CSM-90 | AID-54 | B.Pharmacy - 30
Applications and details of submission are available at the college and in
www.smgoih.org Tuition Fee: Rs.60,000/-. Contact: 9010455590

St. Mary's Engineering College

ENGINEERS LIMITED

B-6/3,1LD.A. UPPAL, HYDERABAD-500039.
CIN :L74210TG1970PLC001319
poa
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Premier Explosives td

Regd. Office: ‘Premier House', #11 Ishaq Colony, Near AOC Centre,
Secunderabad - 500015. Phone: +91-40-66146801 to 05
Fax: +91-40-27843431 Email: investors@pelgel.com
Website: www.pelgel.com CIN: L24110TG1980PLC002633
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(Approved by AICTE, permitted by Govt. of Telangana and affiiated to J.N.T. University Hyderabad & NAAC 'A' Grade)
CSE-T72 [ ecsm-54 ] AID - 54
Applications and details of submission are available at the college and in
www.smecd.com. Tuition Fee: Rs.50,000/-. Contact: 9010455591
St. Mary's Integrated Campus Hyderabad
(Approved by AICTE, permitted by Gowt. of Telangana and affiliated to J.N.T. University Hyderabad)
B.Tech CSE-72 | C€SM-54 | AID - 54
Applications and details of submission are available at the college and in
www.smichyderabad.org. Tuition Fee: Rs.45,000/-. Contact: 9010455592
Abbreviations: CSE: Computer Science & Engineering CSM: Computer Science & Engineering
(Adificial Intelligence & Machine Learning) & AID: Artificial Intelligence & Data Science,
*Students can pay registration fee of Rs.200/-, obtain blank application and submit the duly filled in
application form through online at above college websites or af college premises on or before 08.08.2024

Venue for Collecting Blank applications and submission in person at campus: Near Ramoji Film City, Behind
Mount Opera, Deshmukhi (V), Pochampally (M), Yadadri Bhongir District - 508284

GSI WESLEY INSTITUTE OF TECHNOLOGY & SCIENCES (XU)

A Christian Minority Institution
(Affiliated to JNTU-H and Approved by A.L.C.T.E.)
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Near Paradise, Secunderabad - 500 003

Ph: 040.27818137/27818138
Website: www.wesleyengineeringcollege.com

ADMISSION NOTIFICATION FOR (B) CATEGORY SEATS
Tuition Fee : Rs. 45,000 P.A.

MANAGEMENT QUOTA (30%) FOR THE ACADEMIC YEAR 2024-25

B-TECH (CSE) - TOTAL INTAKE - 120 SEATS - 36 SEATS

Application forms available from 02.08.2024 at Office & Website
Last Date 29.08.2024
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Admission Notification for “B” Category (Management Quota 30%)
Seats including NRI Seats (B.Tech/B.Pharm/Pharm.D courses) AY 2024-25
GURUNANAK INSTITUTIONS TECHNICAL CAMPUS (Noo-Minoriy)

Autonomous Institution, Khanapur (V), Ibrahimpatnam (M),
Ranga Reddy District — 501 506, Telangana, Ph:08414-202120
Branchyintake:Civil-60/18, Computer Science and Engg.-300/30, CSE (Cyber Security)-180/54, CSE (Data Science) -180/54,

USE (1oT)-60/18, CSE (Artifcial Intelligence and Maching Learning)-180/54, EEE-120/36, ECE-300/30, Electronics
Engineering (VLSI Design and Technology)-60 /18, INF-120/38, Mech-60/18,B.Pharm-100/30, Pharm D: 30/9
Tuition Fee: Engg-Rs.1,20,000/-, B.Pharm-Rs.1,10,000/-, Pharm.D - Rs.1, 25,000/~

GURU NANAK INSTITUTE OF TECHNOLOGY (on-Minerity)

Autonomous Institution, Khanapur (V), Ibrahimpatnam (M),
Ranga Reddy District— 501 506, Telangana, Ph:08414-20 21 22
Branctyintake: Artificial Intelligence and Data Science-180/54, Civil-60/18, Computer Science and
Engg.-360/108, CSE (Cyber Security)-120/36, CSE (Artificial Intelligence and Machine Learning)-180/54,

ECE-120/36, EEE-60/18, INF-120/36, Mech-60/18 Tuition Fee: Engg-Rs.1,20,000

Applications are invited for Category “B” seats including NRI Seats for the academic
year 2024-25 of above courses. Cost of application form Rs.1000/- in cash, forms and
instructions can be download from our college website https : /iwww.gniindia.org/
b-category-admissions.php or College Campus, forms can be submitted in person
between 10.00AMto4.00 PM on or before 08-08-2024 at College Campus. The seats
will be filled as per the Rules ofthe Govt. of Telangana and Guidelines.
Admission Notification for the Foreign Nationals/ Overseas Citizen of Indial
(15% Supernumerary Seats) - Academic Year 2024-25

Applications are invited for admission into B.Tech. courses admissions under 15%
Supernumerary quota ( Foreign Nationals/ Overseas Citizen of India)above colleges for
the academic year 2024-25. Applications can be downloaded from college websites or
obtained from College Campus, application form - Free of Cost - Contact with
representative along with Educational Certificates/ passport details or in person on or
before 18-08-2024. by Director / Principal Date: 02-08-2024)
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Enterprises india Ltd.

Ss;,acenet SPAGENET ENTERPRISES INDIA LIMITED

Regd Office: Plot No.114, Survey No.66/2, Street No.03, Raidurgam, Prasanth Hills, Gachibowli,
NavKhalsa ,Serilingampally , Ranga Reddy, Hyderabad-500008, Telangana, India. Tel: 040 48578444,
Email: cs@spacenetent.com, info@spacenetent.com, http://spacenetent.com/
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